FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SADGURU ENGINEERS & ALLIED

SERVICES PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Sadguru Engineers & Allied Services Private
Limited

2. Date of incorporation of corporate debtor 29th August, 2011
3 Authority under which corporate debtor is Registrar of Companies, Guwahati
incorporated / registered
4, Corporate Identity No. / Limited Liability U45200AS2011PTC010659
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered Office: Room No. 406, 4th Floor,
office (if any) of corporate debtor Hanuman Tower, S.J. Road, Athgaon,
Guwabhati, Assam — 781001.
Principal Office: NA
6. Insolvency commencement date in respect of | 28.10.2026 (Order uploaded on: 29.10.2026)
corporate debtor
7. Estimated date of closure of insolvency 26.04.2027
resolution process
8. Name and registration number of the | Name: Mr. Amit Pareek
insolvency professional acting as interim | Reg. No.: IBBI/IPA-002/IP-N00413/2017-
resolution professional 2018/11205
AFA valid up to: 31% December 2027
9. Address and e-mail of the interim resolution | Address: 4th Floor, Ram Prasad Complex,
professional, as registered with the Board Chatribari, Guwahati, Assam — 781001
E-mail: amitpareek99@yahoo.com
10. Address and e-mail to be wused for | Postal Address: 4th Floor, Ram Prasad
correspondence with the interim resolution | Complex, Chatribari, Guwahati, Assam -
professional 781001
Process E-mail: sadgurucirp@gmail.com
11. Last date for submission of claims 11.11.2026
12. Classes of creditors, if any, under clause (b) NA
of sub-section (6A) of section 21, ascertained
by the interim resolution professional
13. Names of Insolvency Professionals identified NA
to act as Authorised Representative of
creditors in a class (Three names for each
class)
14. (a) Relevant Forms and Web Link: http://ibbi.gov.in/home/downloads

(b) Details of authorized representatives are
available at:




Notice is hereby given that the National Company Law Tribunal, Guwahati Bench, has ordered the
commencement of a corporate insolvency resolution process of Sadguru Engineers & Allied Services
Private Limited on 28.10.2026.

The creditors of Sadguru Engineers & Allied Services Private Limited, are hereby called upon to
submit their claims with proof on or before 11.11.2026 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Amit Pareek

Interim Resolution Professional
Sadguru Engineers & Allied Services Private Limited

IBBI Reg. No.: IBBI/TPA-002/IP-N00413/2017-2018/11205
AFA valid up to: 31% December 2027

Address: 4th Floor, Ram Prasad Complex, Chatribari, Guwahati,
Assam — 781001

Registered E-mail : amitpareek99@yahoo.com

Process E-mail: sadgurucirp@gmail.com

Date: 31.10.2026

Place: Guwahati
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WEATHER
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Generally cloudy sky
with light rain.
Maximum and
minimum tempera-
tures are most likely
tobe 32°C and 23°C
respectively.
TEMPERATURE:
Max 32.4°C

Min 23.6°C

‘Deeputsav 2026’

GUWAHATT, Oct 30: Lions
Club of Gauhati recently cele-
brated ‘Deeputsav 2026’ at Mad-
huban by Makhan Bhog here.

The celebration witnessed
the participation of over 500 club
members and their families.

The evening commenced
with the ceremonial lighting of
the lamp by district governor
Manoj Bhajanka and club presi-
dent Deepak Mittal.

The Lions Club of Gauhati
Club Directory for 2026-27 was
released, followed by the pres-
idential address by Mittal.

The evening featured enter-
tainment events,and special rec-
ognitions celebrating elegance
and style. Shekhar Agarwal and
Roshni Agarwal were adjudged
the ‘Best Couple of the Evening’,
Abhishek Sharma received the
‘Best Male Style Icon’ title, and
Komal Kirti Agarwal was
crowned the ‘Diva of the
Evening’. - Staff Reporter
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Assam’s cancer care model drawing
interest from other States: Singhal

STAFF REPORTER

GUWAHATT, Oct 30: The
cancer care model developed
by the Assam Cancer Care
Foundation (ACCF) has at-
tracted the attention of sever-
al States, which have ex-
pressed interest in replicating
its network of treatment facil-
ities, Health Minister Ashok
Singhal said today.

Speaking to reporters after
visiting the State Cancer In-
stitute in Guwahati, Singhal
said the foundation has estab-
lished a well-organised can-
cer treatment network that
could serve as a model for
other States.

“The Assam Cancer Care
Foundation has developed a
well-organised and effective
system for cancer treatment.
Several States have expressed
interest in adopting this mod-
el,” Singhal said.

The Minister said Assam
has also made considerable
progress in adopting advanced
medical technologies for can-
cer treatment. Steps are be-
ing taken to introduce sophis-
ticated treatment facilities,
including proton therapy in
the State.

Highlighting the founda-
tion’s initiatives, Singhal re-
ferred to a first-of-its-kind
‘mammography screening initi-

ative undertaken by the ACCE
He said the foundation has
been working towards
strengthening early detection
of cancer, improving treatment
facilities and making quality
healthcare more accessible to
patients.

During his visit, the Minis-
ter reviewed the functioning of
various departments of the
State Cancer Institute, its in-
frastructure, advanced medical
equipment and facilities avail-
able to patients.

He also interacted with
patients undergoing treat-
ment and enquired about the
quality of medical care and
other services provided by

the institute.

Singhal expressed hope
that the foundation would con-
tinue to expand access to ad-
vanced cancer treatment and
help establish Assam as a ma-
jor centre for cancer care in
the country.

Tezpur MLA Prithviraj Ra-
bha, ACCF Chief Operating
Officer Dr Jay Prakash Pras-
ad, Director of Medical Edu-
cation Dr Manoj Kumar
Choudhury, Gauhati Medical
College and Hospital Princi-
pal Dr Babul Bezbaruah, Su-
perintendent Dr Debajit
Choudhury and other senior
doctors and officials attended
the review meeting.

Union Secy reviews implementation
of welfare schemes in Assam

STAFF REPORTER

GUWAHATI, Oct

for citizen welfare, sanitation

: Union Secretary
of the Ministry of Social Justice and Em-
powerment Sudhansh Pant reviewed the
implementation of various welfare schemes
in Assam, focusing on drug demand reduc-
tion, Scheduled Caste development, sen-

d

and Political Department, Assam; Pallav
Gopal Jha, Secretary, Department of So-
cial Justice and Empowerment; and sen-
ior State government officials.

Pant emphasised the need for a coordi-
nated approach, stressing that the Depart-
e and Empowerment
shouldplay an ffective nodal role i bring-

ment of Social Jus

ing together the depar

the rehabilitation of vulnerable groups.
The review meeting was held at Lok-

sewa Bhawan in the presence of Ajay Ti-

warl, Additional Chief Secretary, Home

rcspun:lhlc[()rlmplcmcnunglhc schemes.
He highlighted the importance of conver-
gence under the Nasha Mukt Bharat Abhi-
yaan, PM-AJAY and NAMASTE, while ap-

preciating Assam’s progress and identify-
ing areas requiring further attention.

Under the Nasha Mukt Bharat Abhiya-
an, activities have covered all districts
of Assam, reaching 27.71 lakh people
through 6,575 activities across 10,614
educational institutions.
721 Scheduled Caste villages have been
taken up for integrated development,
while under NAMASTE, 483 sewer and
septic tank workers and 6,365 wast
ers have been profiled across 96 urban
local bodies.

nder PM-AJAY,

pick-

Man injured
in machete
attack at

PUBLIC ANNOUNCEMENT
FOR THE ATTENTION OF THE CREDITORS OF

SADGURU ENGINEERS & ALLIED SERVICES PRIVATE LIMITED

lia
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

(Under Regulation 6 of the Insolvency and Bankruptcy Board of Indi
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was allegedly attacked ncipel oo (1 ary) of comerate cebto|Haruman Towes, .. Road, Athgaon, Gunehit

with a machete by

Jassam - 781001

another person at
Dhirenpara on Thursday
morning.

The accused, identified
as Baidul Islam, allegedly
picked up a machete from

Pri
(nschency commencementdare in_[28.10.2026 (Oer upoaded on: 20.10.2026)

respectof corporate debtor

126042027

[Estmatod date of dosure of S0honcy
resosion

process.
5 [Name and regsvaion number of e [Nerme: I At Paresh
[nsoivency professional acting as nterm [Reg, No..

FA vl up 1 2027

a fruit shop and attacked
the victim, Ashraful, near

o

resolution profession, as regstered (Cnatrbar, Guaahat Assa - 781001

the shop, injuring him on
the head.

with the Board
0.
|crassvar, Guwahat - 781001
Process Em
o 11112026

Ashraful was taken to
Hayat Hospital for
treatment. A few other

12 Classes ofcrecilors, f any. under cause. [NA
() f siosection () ofsecion 21,
ascertzined by e interim resoluion
[pofessionsl

people also sustained
minor injuries while
trying to intervene and

dentfied o act as Autorsed
Representarive o creciors n 2

stop the altercation.
An official of Fatasil

() Detais of authorized representatives

Ambari Police Station
said no FIR had been
registered in connection
with the incident.
According to police,
the accused was report-
edly mentally challenged
and allegedly attacked
Ashraful following a
quarrel after the latter

teased him.

Notice is hereby gven that the National Company Law Tibunal, Guwahatl Bench, has.
ordered the commencement of a corporate insolvency resolution process of Sadguru
10.2026.

dgu mited,
PO o SUbMIt ther clains with proof on or before 11.11,2026 1 the interim resolution
professional atthe address mentioned againstentry No.

The financial creditors shall submit their clalms with proof by electronic means only. All

S0/-
ate: 31.10.2026 Amit Pareck
vim Rosolution Profossonal

Place: Guwahati s Engincors & Aled Seetces o L
1581 R, N 981 002/ NoGA13/5071 3015/11565
AFAvalid up to: 315t December 2027
Address: 4th Fioor, Ram Prasad Complex, Chatribari, Guwahal, Assar - 781001
Registered E-mail : amitpareek99@yahoo.com
rocess E-mall; sadguruc ip@gmalicom

Stroke awareness
programme organised

STAFF REPORTER

GUWAHATI, Oct 30: Ha-
vat Hospital, Guwahati, or-
ganised an awareness pro-
gramme on World Stroke Day
on Wednesday to highlight
the importance of recognis-
ing stroke symptoms early
and ensuring timely medical
intervention.

The programme was or-
ganised in collaboration with
the Hayat Neighbourhood
Community. Consultant neu-
rologist at the hospital, Dr
Satish Bawri, highlighted the
urgency of stroke treatment,
explaining that an interrup-
tion in blood supply to parts
of the brain can lead to the
death of lakhs of brain cells
every minute.

He emphasised the impor-
tance of timely medical inter-
vention, warning that delays
in treatment during the cru-
cial ‘golden hour’ could result
in severe and potentially ir-
reversible damage.

Another consultant neurol-
ogist at the hospital, Dr Ak-
shay Bhutada, highlighted
the early warning signs of
stroke, including facial droop-
ing, weakness in the arms,
slurred speech, blurred vi-
sion, severe headache, diz-
ziness, loss of balance, nau-
sea and vomiting.

He stressed that aware-
ness of these symptoms
among family members could
help ensure prompt medical
attention and timely treat-
ment.

Dr Bhutada also highlight-
ed measures to reduce the
risk of stroke, including effec-

tive management of high
blood pressure, avoiding
smoking, maintaining a bal-
anced diet and engaging in
regular physical activity.

The programme was at-
tended by Hayat Hospital di-
rector and chief executive
officer Dr Prasanta Kumar
Gogoi, medical superintend-
ent and director (hospital op-
erations) Dr Dibyaratna Pat-
giri, and director (corporate
affairs, marketing & business
relations) Dr Prajnan Kalita.

Meanwhile, Rahman Insti-
tute of Nursing observed
World Stroke Day by organ-
ising a stroke awareness and
screening programme at
Rahman Hospitals Pvt Ltd.

Around 50 people were
screened for risk of stroke
and awareness on causes and
signs and symptoms of stroke
was generated through post-
ers display.

Meanwhile, the lamp light-
ing and oath-taking ceremo-
ny of the 9th batch of BSc
Nursing was held at Rahman
institute of Nursing on Octo-
ber 29. The chief guest, Prof
(Dr) Geeta Das, former Prin-
cipal of the Regional College
of Nursing in her speech em-
phasised the significane of
lamp lighting and need of
commitment in the nursing
profession. This was stated
in a press release.

The programme was at-
tended by Dr (Mrs) Tasneem
Akhtar Rahman, chief man-
aging director of Rahman In-
stitute. The students took the
oath and lit their candles with
the promise to serve man-
kind with dedication.

Kaliram Medhi
lecture delivered
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GUWAHATI, Oct 30: The Directorate of Museums, As- T R R = = BT |
' . A A i AIR FRYER
sam, organised the 2nd Kaliram Medhi Memorial Lecture SNMSUNG e IFB @' Panasonic i RY
today at the Kanaklal Barua Auditorium, Assam State Muse- ‘ ™ H G SNMSUNG Haier oy UJY H
um, Guwahati, to commemorate the contributions and lega- | L Lt (
cy of Kaliram Medhi, an eminent scholar, educationist and Wtiavaiis ]
pioneer of Assamese language and literature. i ol ) il ‘
The memorial lecture was delivered by Dr Sanjib Pol Deka, o 4 z . H
Assistant Professor, Department of Assamese, Tezpur Cen- Apple 17.266) § S ZTECRS0) - Em” Starting Price MICROWAVE OVEN Mixer Grindor (3 dan)
tral Uniersis, on the topic Philogy and Assamese Lan- 99990 : 71999 % 3990 : starting price T 5990 390" 22990

The was attended by disti guests, in-
cluding Manas Nath, Commissioner & Secretary, Indigenous » A K » ¥.Y)»
and Tribal Faith and Culture Department, Dr Shyambhadra
Medhi, noted social worker; Sanjib Kumar Phookan, Editor-
in-Chief of Dainik Janambhumi; and Dhiresh Narayan Choud-
hury, former Justice of the Gauhati High Court.

The lecture highlighted the historical evolution, linguis-
tic foundations and diverse dimensions of the Assamese lan-
guage, bringing attention to the importance of linguistic re-
search in understanding and preserving the rich heritage of
Assamese language. It also provided an intellectual platform
for discussions on the development of Assamese language
and its continuing relevance in contemporary society.

The was attended by , scholars,

students, and distinguished members of the pub-
lic. The event reaffirmed the commitment of the Directo-
rate of Museums, Assam, in promoting intellectual discourse
and celebrating the contributions of eminent personalities
who have enriched Assam’s cultural and academic heritage.

G. S. Road, Rukmanigaon,
Near Down Town Hospital
M: 7003341823

Zoo Road, Zoonali,
Opp. SBI Zoonali Branch
M : 8013924978
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No.DPD-87:2026/Khel Maharan 3.0/55-56
NOTICE INVITING QUOTATION (NIQ)

FOR SUPPLY OF SPORTS EQUIPMENTS/GOODS IN CONNECTION WITH KHEL
MAHARAN 3.0 - SISHU KRIDA SAMAROH, 2026

. Sealed quotations are invited from intcrested parties in the format as given in
Anncxure (A) of NIQ Document to participate in the Quotation Memo
No.DPD-87/2026/Khel Maharan 3.0/~ for supply of Sports Equipment/Goods in
conncction with Khel Maharan 3.0 following single bid system to Ofo the
District Commissioner, Dhubri as per requirement of the undersigned.

Details of the of Spons oods are
Annexure (B) of NIQ Document.

For any clarification, interested parties may visit the O/o the District
Commissioner, Dhubri (T&D Branch) on any working day between10.00 am to
5.00 pm.(except Holidays)before quoting the rates.

of the will be through open Competitive
Method and procedures as specified in “The Assam Public Procurement Act,
2017 and “The Assam Public Procurement Rules,2020™.

The is to be (by hand) fc g | (onc) lope system
in sealed envelope affixing Court fee stamp of Rs.8.25 (Rupees cight and
twenty-five paisa) only and to be dropped in the Quotation Box of the office of
the undersigned .The sealed cover shall be superscribed as given below:

“QUOTATION FOR SUPPLY OF SPORTS EQUIPMENTS/GOODS IN CONNECTION
WITH KHEL MAHARAN 3.0 - SISHU KRIDA SAMAROH, 2026
6. Quotation without court fee stamp will not be
7. E‘mmormmmmmumlymbad indexed, stamped and signed
by the of the Q i failing which, it is liable to be
rejected.
. Closing date and time for submission of Quotation is 4™ November, 2026, up to
03:00 PM. The Quotations complete in all respects must reach the office of the
Ouot-uon Inviting Authority not later than the date and time specified for submitting

TkaunmmlIbeopmdmlhmoflhemmuﬂmuhonud

representatives in the office of the undersigned on 4 November, 2026, at 05:00 PM.

lonemne:mdmdwpmshdlmrummmrmmmw
conditions and specifications as given in the quotation documents before submitting
the quotation. Fnlun to fumish all required information and documents by the party
may result in rejection of the quotation.

11. The quotation as submitted is final nnd modification/correction is not allowed once

»

in the

9.

itted.
12. Annexure B must be submitted in digitized (typed) format. Handwritien submission
shall not be accepted.
Annexure along with general inmstructions to the quotationer and
general conditions of the contract may be obtained from the office
of the undersigned during office hours.
DIPR/C/KBR/511/31-Oct-26
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GOVERNMENT OF ASSAM
OFFICE OF THE DIRECTOR OF MEDICAL EDUCATION, ASSAM
SIXMILE, KHANAPARA, GUWAHATI-2

No. e DME/BSc(N)/ 2026/ 835891 /1702

EDUCATIONAL NOTICE
™ IOUND OFFLINE COUNSELING Pol SELECI'ION or CANDIDATES FOR ADMISSION I
ATS OF

mmmd.umammwmmmsnmmNmm
m\dmdbylhe&numsnhndﬂaUnwe:wydﬂul\h&wrmfmahmmn\hllywlS:Numgmmnmes
Government Nursing Colleges of Assam for the session 2026, that the 2 round offine counseling for seection of candidates for
admission into vacant B. Sc Nursing seats is scheduled to be held on 5* & 6% November/ 2026 as per schedule given below.
Candidates applying under various reserved categories are required to produce the appropriate certificates/ testimonials etc. in
Wﬂwdbymp&nlanﬂ-mtybdmh&mBurdammdmu\dmgmldkmn;nnidmsilwnmk—
mm..m.."“ 1

o b e

are hereby req PP

Candidates must bring with them all original testimonials ie. Admit Card of CEE-2026, Marks sheets of 10+2
MMMMJMWMMMMEAPlC,Qstu!ﬂinhsNCLtﬂ‘h{nh[l«OlC/meguy
candidates), i other t the time of counseling, C also bring with them a duly
filled in ‘C
Date of counselling 5% November, 2006
(A) Al candidates secured Rank upto 299 of CEE-2026
(B) Candidates belonging to EWS Category Rank upto 390 of CEE-2026
(Q) Candidates belonging to STH Category Rank upto 3037 of CEE-2026
(D) Candidates belonging to ST(P) category Rank upto 1146 of CEE 2026
() Candidates belonging to SC category Rank upto 1247 of CEE 2026
Date of counselling; 6 November, 2106
® Candi /MOBC (NCL) Category 1039 of CEE2025
(G) Candidates belonging to TG/ExTGL Category from Rank upto 1065 of CEE-2026.

(H) Candidates beonging to MORAN Category from Rank upto 1997 of CEE-226

() Candidates belonging to MOTAK Category from Rank upto 1104 of CEE-2026

() Candidates belonging to TAI-AHOM Category from Rank upto 1039 of CEE-2026

(K) Candidates belonging to CHUTIA Category from Rank upto 1109 of CEE-2026

m G ategory from Rank upto 1074 of CEE-2026

Venue of Counselling: ~ Office of e Director of Medical Education, Assam
Sixmile, Khanapara, Guwahati - 2.

ing to KOCH-

Timeof Counseling At 10302 exchday o counseling)
Candidates are directed to visit the official website of this Directorate, www.dme.assam.gov.in regularly for
updates.

DIPR/D/KBR/510/31-Oct-26 Director of Medical Education, Assam
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¢CFNo. 19269073

Contractor for transpertation of Food-grains under NESA/L3 of Hojai District for 202627,

The District Commissioner, Hojai invites E-Tender for transportation of food grains Le. Rice
detalled hereunder.

E-Tender under 2 (two) tier system comprising of technical aad Financial (Price) bid are lnvited
from the interested handling transpact contractor(s) for selection and appointment as “Handling and
Transpert Contractor and fixation of Rate™ for transportation of Food-grains under NFSA/13in 2
(Two) Tier System Le. Tier-] (From FCI Gedown to GPSS' WCCS Godown) and Tier-11 (From
GPSSWCCS Gudown 1o FP Shop Dealers) for transpartation and delivery up to FP Shop level in
respect of Hojai District for the financlal year 2026-27

AFFIDAVIT

| JUNU RAJKHOWA D/o
Dhaneswar RAJKHOWA W/
o Nuruddin Ahmed R/o
Rajdeep Art studio Near
Forensic science
Laboratory Kahilipara,
Guwahati 781019 , Dist
Kamrup(Metro)Assam had
adopted my husband's
sumame. So [ have changed
my name from
RAJKHOWA to JUNU
RAJKHOWA AHMED before
the Judicial Magistrate 1st
class kamrup((M) at
Guwahati on 1st october

E-Tender is to be submitted oaline through the portal hips//asamicnders gav.in, Bidders have to
enroll themselves with pontal and read the instructions carefully before panticipating. The District
Commissioner, Hojai reserves the night to change the dates by rotifylng the same on the website. The

depariment will not be responsible for any delay in submission of tenders and if any.
Sd-
District Commissioner
DIPR/C/KBR/514/31-Oct-26 Hojai

Press Notice Invting Tender
Bids are invited in electronic tendering system from the eligible contractors registered under Assam Plains
Tribes Dx orporation Ltd. for th ing works.
Detailed bid d Portal www.

45 i be seen at th vin,

SI'| Name of Work EM.

Cost of Bid ‘ Cost of
No

document and | Bid

| Eamest money | document
t0 be drawn in
favour of

Ro1500 Lakh | 2% of Tender | Managing

(Inclusive of all | value (1% for | Director,

taxes and | ST, SC& OBC | APTDCL

agency Contractors)

charges)

Value of work
(Bs)

1

T Construction of Toilet Complex at PM Rs:400.00
Shri Narayanpur Girls MVS, Block-
Narayanpur, Dist. Lakhimpur under

| Dharti Aaba Janajatiya Gram Utkarsh
Abhiyan during the year 2026-27.

i

DIPR/CF/KBR/2113/31-Oct-26

m Specificat o of Work Period of Work m That, my actual and correct
1 (2] - [ name is "Manumai Saikia"
Transportation of food | Camying'  lnading’ un- The  Contractor/Bidder | which is recorded in all
pains Lo Rie under | losding of allowted Food should have to fumish 2 official and non official
NFSA13 fain  Le. Rice under sum of Rs.4,00,000.00 gocumt(e:nts, including inNmy
4 an _Car ide -
e I (Rupees Four L) fr B | | | 1 50,555723 bt my name
i agplon 21 Nos. of Zomes; has been recorded in the
Godown 0 GFSS wheress the GPSSWCCS
land holding copy of Town
WOCS Godown) and Tier-I{  2026.27 Financial yea | should fumish o sum of R. Nagaon Kissam Under Sadar
(From GPSSWCCS 1,00,000 (Rupees One Lakh) Town Mouza vide P.P No-
Godowa 0 FP Shop 5 earmest moocy. 431, Dag No- 57 as
Dealers) for "Manumai Gayan" and @
trans, and Manorama Gayan in my
delivery upto FP Shop Voter ID Card Vide No-
GGY1041469 instead of
. "Manumai Saikia"

Schedule of Tender; AFFIDAVIT
Particulars T D Time T[4 972548148855 7F44
[0} @ - 1] T TG T S 1 BIPUL
blishing Date _{_;m 202 1200PM NATH z3 afie s@q
suring X104 21 T
[ il smion s e ";:‘;’;3: Ly G (IR AN GAPH Lt
e 1611202 T0PM PHANIDHAR NATH 72 itz
Financial Bid opening, Tm.,‘,m,,,,.,,m,‘ Ffte BIPUL NATH 1%
of Techaical PHANIDHAR NATH {72 &+

afE 23| 4@s 2xe A
DIPANKAR NATH afie
215504465996 ¥ W4T
FIC© ga@C DABABRAT
NATH (2 Stz 29SS
DIPANKAR NATH @&
DABABRAT NATH &2 231 |
TR AMTAS 78 VR ITS
T ol 18.5.2014 SRS
2%E T OIfR 2.2.2012% |
ag AET IN-
AS73646273671970Y 74
S Court Affidavit 41 (20,
Bipul Nath, S/o Gupal Nath,
Village  Hatbar P.O.

Bamunijan, Nagaon, Assam.

AT aou*‘wmwﬁfs ARG W'«'ﬁm?{rm}v

Barpeta that
me and  husband's
actual and correct name
is Adheri Nath and Kanak
Ch Nath, but in my
Aadhar vide No. 9139
11775875, PAN as
Aadheli Nath instead of
Adheri  Nath  and
husband's name also
written as Kanak Nath
instead of Kanak Ch
Nath. And my husband's
name also wrongly
written in_Elector Photo
Identity Card vide No.
JHC4140130 as Kanak
Chandra Nath. Adheri
Nath and Aadheli Nath,
Kanak Ch Nath and
Kanak Nath are the
same and one person i.e.
& my husband.

I, Nirab Kr. Bora , S/O-
Nitya Nanda Bora, R/O-

Mahgaria Ati, PO-
Kampur, Nagaon
(Assam) declared

through Nagaon Court
affidavit that, | have
changed my daughter's
name from 'JADRISHI
BORA' to 'NIRANJANA
BORA'. But her name has
been recorded as
JADRISHI BORA' (old
name) in official
documents. Now she
shall be known as
Niranjana Bora in all
purposes
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